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LOK SABHA DEBATES

ALLPHABETICAL LIST OF MEMBERS OF Babbar, Shri Raj (Agra)

THIRTEENTH LOK SABHA
'‘Bachda’, Shri Bachi Singh Rawat (Almora)

A. Narendra, Shri (Medak)

Badnore. Shn Vijayendra Pal Singh (Bhilwara)
Abdullah, Shri Omar (Srinagar)

Baghel, Prot. S.P. Singh (Jalesar)
Abdullakutty, Shri A.P. (Cannanore)

Bainda, Shri Ramchander (Faridabad)
Achana. Shri Basu Deb (Bankura)

Bais. Shri Ramesh (Raipur)
Acharya, Shri Prasanna (Sambalpur)

Baitha, Shri Mahendra (Bagaha)
Adhi Sankar, Shri (Cuddalore)

Balayogi. Shri GM.C. (Amalapuram)
Aditya Nath, Yogi (Gorakhpur)

Baliram, Dr. (Lalgunj)
Adsul, Shri Anandrao Vithoba (Buldana)

Banatwalla, Shri G.M. (Ponnani)
Advani, Shri L.K. (Gandhi Nagar)

Bandyopadhyay, Shri Sudip (Calcutta North West)
Ahamed. Shri E. (Manjen)

. Banerjee. Kumari Mamata (Calcutta South)
Ahmad., Shri Daud (Shahabad)

jee. Sh h |
Aiyar, Shri Mani Shankar (Mayiladuturai) Banerjee. Shnmati Jayashree (Jabalpur)

Ajaya Kumar. Shri S. (Ottapalam) Bangarappa, Shr S. (Shimoga)

Alva. Shrimati Margaret (Canara) Bansal. Shri Pawan Kumar (Chandigarh)

Alvi. Shri Rashid (Amroha) Barman, Shri Ranen (Balurghat)

Ambareesha, Shri (Mandya) Barwala, Shri Surendra Singh (Hissar)

Ambedkar. Shri Prakash Yashwant (Akola) Basavanagoud, Shri Kolur (Bellary)

Amir Alam. Shri (Kairana) Basavaraj, Shri G.S. (Tumkur)

Ananth Kumar, Shri (Bangalore South) Basu. Shri Anil (Arambagh)

Angle. Shr Ramakant (Marmagao) Bauri, Shrimati Sandhya (Vishnupur)

Argal. Shri Ashok (Murena) Baxla. Shri Joachim (Ahkpurduars)
Arya, Dr. (Shrimati) Anita (Karol Bagh) Begum Noor Bano (Rampur)
Athawale, Shri Ramdas (Pandharpur) Behera. Shri Padmanava (Phulbani)
Atkinson. Shri Denzii B. (Nominated) Bhadana, Shri Avtar Singh (Meerut)
Azad. Shri Kirti Jha (Darbhanga) Bhagat. Prof. Dukha (Lohardaga)

B Bhagora, Shri Tarachand (Banswara)
Baalu Shri TR. (Madras South) Bhargava. Shri Girdhari Lal (Jaspur)

Babban Rajbhar, Shri (Salempur) Bhatia, Shri R.L. (Amvitsar)
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Bhaura, Shn Bhan Singh (Bhatinda)

Bhuna. Shn Kantilal (Jhabua)

Bishnoi. Shr Jaswant Singh (Jodhpur)

Biswas. Shri Ananda Mohan (Nabadwip)

Bose. Shrimati Krishna (Jadavpur)

Botcha, Shri Satyanarayana (Bobbili)

Brahmanaiah, Shri A. (Machilipatnam)

Brar, Shn JS. (Faridkot)

Bundela, Shn Sujan Singh (Jhansi)

Bwiswmuthiary. Shii Sansuma Khunggur (Kokrajhar)
c

C Suguna Kumari, Dr. (Shrimati) (Peddapalli)

Chakraborty, Shn Ajoy (Basirhat)

Chakraborty, Shri Swadesh (Howrah)

Chakravarty. Shrimat Bijoya (Guwahati)

Chandel, Shn Ashok Kumar Singh (Hamirpur, UP)

Chandel, Shn Suresh (Hamirpur, H.P)

Chandra Shekhar, Shri (Ballia, U.P)

Chatterjee, Shri Somnath (Bolpur)

Chaturvedi, Shn Satyavrat (Khajuraho)

Chaubey. Shn Lal Muni (Buxar)

Chaudhary, Shri Haribhai (Banaskantha)

Chaudhary. Shri Ram Raghunath (Nagaur)

Chaudhary, Shri Ram Tahal (Ranchi)

Chaudhri, Shri Manibhai Ramjibhai (Bulsar)

Chauhan. Shn Bal Krishna (Ghosi)

Chauhan, Shri Nandkumar Singh (Khandwa)

Chauhan, Shri Shriram (Basti)

Chautala, Shri Ajay Singh (Bhwani)

Chennithala, Shri Ramesh (Mavelikara)

Chikhalia, Shrimati Bhavnaben Devrajbhai (Junagarh)
Chinnasamy, Shri M. (Karur)
Choudhary, Col. (Retd.) Sona Ram (Barmer)
Choudhary, Shri Nikhil Kumar (Katihar)
Choudhary, Shrimati Reena (Mohanlaigan;j)
Choudhry, Shri Padam Sen (Bahraich)
Choudhury, Shri A.B.A. Ghani Khan (Maida)
Chouhan, Shri Nihal Chand (Sriganganagar)
Chouhan, Shri Shivraj Singh (Vidisha)
Chowdhary, Shri Adhir (Berhampore, West Bengal)
Chowdhary, Shrimati Santosh (Phillaur)
Chowdhury, Shri Bikash (Asansol)
Chowdhury, Shrimati Renuka (Khammam)

D
D'Souza, Dr. (Shrimati) Beatrix (Nominated)
Daggubati, Shri Ramanaidu (Bapatia)
Dahal, Shri Bhim (Sikkim)
Dalit Ezhilmalai, Shri (Tiruchirappalli)
Das, Shri Nepal Chandra (Karimganj)
Dasmunsi, Shri Priya Ranjan (Raigan;j)
Dattatreya, Shri Bandaru (Secunderabad)
Deepak Kumar, Shri (Unnao)
Delkar, Shri Mohan S. (Dadra and Nagar Haveli)
Deo. Shri Bikram Keshari (Kalahandi)
Dev. Shri Sontosh Mohan (Silchar)
Devi, Shrimati Kailasho (Kurukshetra)
Dhikale, Shri Uttamrao (Nasik)
Dhinakaran, Shri T.T.V. (Periyakulam)
Diter, Shri Kishan Lal (Hathras)

Diwathe, Shri Namdeo Harbaji (Chimur)
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Dome, Dr. Ram Chandra (Birbhum)
Dudi, Shri Rameshwar (Bikaner)
Dulo, Shri Shamsher Singh (Ropar)
Durai, Shri M. (Vandavasi)

E
Eden, Shri George (Ernakulam)
Elangovan, Shri P.D. (Dharmapuri)

F
Farook, Shri M.O.H. (Pondicherry)
Farnandes, Shri George (Nalanda)

G
Gadde, Shri Ram Mohan (Vijayawada)
Gadhavi, Shri P.S. (Kutch)
Galib. Shri G.S. (Ludhiana)
Gamang, Shrimati Hema (Koraput)
Gamlin, Shri Jarbom (Arunachal West)
Gandhi, Shri Dilipkumar Mansukhlal (Ahmednagar)
Gandhi, Shnmati Maneka (Pilibhit)
Gandhi, Shrimati Sonia (Amethi)
Gangwar, Shri Santosh Kumar (Bareilly)
Gautam, Shrimati Sheela (Aligarh)
Gavit, Shri Manikrao Hodlya (Nandurbar)
Gavit, Shri Ramdas Rupala (Dhule)
Gawali, Kumari Bhavana Pundiikrao (Washim)
Geele, Shni Anant Gangaram (Ratnagiri)
Gehlot, Shri Thawar Chand (Shajapur)
George, Shn K. Francis (ldukki)
Ghatowar, Shri Paban Singh (Dibrugarh)
Giluwa, Shri Laxman (Singhbhum)

Goel, Shn Vijay (Chandni Chowk)

Gohain, Shri Rajen (Nagaon)
Govindan, Shri T. (Kasargod)
Gowda, Shri G. Putta Swamy (Hassan)
Gudhe, Shri Anant (Amravati)
Gupta, Prof. Chaman.Lal (Udhampur)
H
Hamid, Shri Abdul (Dhubri)
Handique, Shri Bijoy (Jorhat)
Hansda, Shri Thomas (Rajmahal)
Haokip, Shri Holkhomang (Outer Manipur)
Haque, Mohammad Anwarul (Sheohar)
Hassan, Shri Moinul (Murshidabad)
Hussain, Shri Syed Shahnawaz (Kishangunj)
|
Indora, Dr. Sushil Kumar (Sirsa)
J
Jadhav, Shri Suresh Ramrao (Parbhani)
Jaffer Sharief, Shri C.K. (Bangalore North)
Jag Mohan, Shri (New Delhi)
Jagannath, Dr. Manda (Nagar Kurnool)
Jagathrakshakan, Dr. S. (Arakkonam)
Jai Prakash, Shri (Hardoi)
Jain, Shri Pusp (Pali)
Jaiswal, Dr. M.P. (Bettiah)
Jaiswal, Shn Jawahar Lal (Chandouli)
Jaiswal, Shri Shankar Prasad (Varanas:)
Jaiswal, Shri Shriprakash (Kanpur)
Jalappa, Shri R.L. (Chikaballapur)
Jatiya, Dr. Satyanarayan (Ujjain)
Javiya, Shn G.J. (Porbandar)



Jayaseelan. Dr. A.D.K. (Tiruchendur)
Jha. Shri Raghunath (Gopalganj)
Jigaynagi, Shri Ramesh C. (Chikkodi)
Jos Shn A.C. (Trichur)
Joshi. Dr. Murlh Manohar (Allahabad)
Joshi, Shn Manohar (Mumbai North Central)
K
Kaliappan, Shri K.K. (Gobichettipalayam)
Kamal Nath, Shn (Chhindwara)
Kamble. Shri Shivaji Vithalrao (Osmanabad)
Kannappan, Shri M. (Tiruchengode)
Kanungo, Shri Trilochan (Jagatsinghpur)
Karunakaran. Shri K. (Mukundapuram)
Kashyap, Shni Bah Ram (Bastar)
Kaswan, Shri Ram Singh (Churu)
Katara, Shri Babubhai K. (Dohad)
Katania, Shri Rattan Lal (Ambala)
Kathina, Dr. Vallabhbhai (Rajkot)
Katiyar. Shn Vinay (Faizabad)
Kaur, Shrimati Preneel (Patiala)
Kaushal, Shri Raghuvir Singh (Kota)

Khabri, Shn Bnjlal (Jalaun)

Khaire. Shri Chandrakant (Aurangabad, Maharashtra)

Khan, Shri Abul Hasnat (Jangipur)
Khan, Shri Hassan (Ladakh)

Khan, Shn Mansoor Ali (Saharanpur)
Khan. Shri Sunil (Durgapur)
Khandelwal, Shn Vijay Kumar (Betul)
Khandoker, Shn Akbor Ali (Serampore)

Khanduri, Ma;. Gen. (Retd.) B.C. (Garhwal)

FEBRUARY 25, 2002

Khanna, Shri Vinod (Gurdaspur)
Khunte, Shri P.R. (Sarangarh)
Khurana, Shri Madan Lal (Dethi Sadar)
Kriplani, Shri Shrichand (Chittorgarh)
Krishnadas, Shri N.N. (Palghat)
Krishnamraju, Shri (Narsapur)
Krishnamurthy, Shri K. Balarama (Ongole)
Krishnamurthy, Shri K.E. (Kurnool)
Krishnan, Dr. C. (Pollachi)
Krishnaswamy, Shri A. (Sriperumbudur)
Kulaste, Shri Faggan Singh (Mandala)
Kumar, Shri Arun (Jahanabad)
Kumar, Shri V. Dhananjaya (Mangaiore)
Kumarasamy, Shn P. (Palani)
Kuppusami, Shn C. (Madras North)
Kurup, Shri Suresh (Kottayam)
Kusmaria, Dr. Ramkrishna (Damoh)
Kyndiah, Shri P.R. (Shillong)

L
Lahiri, Shri Samik (Diamond Harbour)
Lepcha, Shri S.P. (Darjeeling)

M
M. Master Mathan, Shri (Nilgiris)
Mahajan, Shri Y.G. (Jalgaon)
Mahajan, Shrimati Sumitra (Indore)
Mahale, Shri Haribhau Shankar (Malegaon)
Mahant, Dr. Charan Das (Janjgir)
Maharia, Shri Subhash (Sikar)
Mahato. Shri Bir Singh (Parulia)

Mahtab, Shri Bhartruhari (Cuttack)
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Mabhtc, Shrimati Abha (Jamshedpur)

Majhi, Shri Parsuram (Nowrangpur)
Makwana, Shri Savshibhai (Surendranagar)
Malaisamy. Dr. K. (Ramanathapuram)
Malhotra, Dr. Vijay Kumar (South Delhi)
Malhk, Shri Jagannath (Jajpur)
Mallikarjunappa, Shri G. (Davangere)
Malyala, Shn Rajaiah (Siddipet)

Mandal, Shri Brahma Nand (Monghyr)
Mandal, Shri Sanat Kumar (Joynagar)
Mandlik, Shri Sadashivrao Dadoba (Kolhapur)
Mane. Shri Shivaji (Hingoli)

Mane, Shrimati Nivedita (ichalkaraniji)
Manjay Lal, Shn (Samastipur)

Manjhi, Shri Ramjee (Gaya)

Mann, Shri Simranjit Singh (Sangrur)
Mann, Shr Zora Singh (Ferozepur)
Maran, Shri Murasoli (Madras Central)
Mayawati, Kuman (Akbarpur)

Meena, Shri Bherulal (Salumber)

Meena, Shrimati Jas Kaur (Swai Madhopur)
Meghwal, Shri Kailash (Tonk)

Mehta, Shnmati Jayawanti (Mumbai South)
Mishra, Shri Ram Nagina (Padrauna)
Mishra, Shri Shyam Bihari (Bithaur)

Mistry, Shri Madhusudan (Sabarkantha)
Mohale, Shri Punnu Lal (Bihsp!.n)

Mohan, Shri P. (Madurai)

Mohite, Shri Subodh (Ramtek)

Mohol, Shri Ashok N. (Khed)

Moliah, Shri Hannan (Uluberia)
Mookherjee. Shri S.B. (Krishnagar)
Moorthy, Shri A.K. (Chengalpattu)
Munda, Shri Kariya (Khunti)
Muni Lall, Shri (Sasaram)
Muniyappa, Shri K.H. (Kolar)
Muraleedharan, Shri K. (Caticut)
Murmu, Shri Rupchand (Jhargram)
Murmu, Shri Salkhan (Mayurbhanj)
Murthi, Shri M.V.V.S. (Visakhapatnam)
Murugesan, Shri S. (Tenkasi)
Muttemwar, Shri Vilas (Nagpur)
N
Nagmani, Shri (Chatra)
Naik, Shri A. Venkatesh (Raichur)
Naik, Shri Ali Mohd. (Anantnag)
Naik, Shri Ram (Mumbai North)
Naik, Shri Shripad Yasso (Panaji)
Narah, Shrimati Ranee (Lakhimpur)
Nayak, Shri Ananta (Keonjhar)
Nishad, Capt. Jai Narain Prasad (Muzzaftarpur)
Nitish Kumar, Shri (Barh)
o
Ola, Shri Sis Ram (Jhunjhunu)
Oram, Shn Jual (Sundargarh)
Osmani, Shri A.F. Golam (Barpeta)
Owaisi, Shrt Sultan Salahuddin (Hyderabad)
P
Padmanabham, Shn Mudragada (Kakinada)

Pal, Shri Rupchand (Hoogly)
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Palanimanickam, Shri S.S. (Thanjavur)
Panda. Shri Prabodh (Midnapore)

Pandey. Shri Ravindra Kumar (Giridih)
Pandeya, Dr. Laxminarayan (Mandsaur)
Pandian, Shri P.H. (Tirunelveli)

Panja, Dr. Ranjit Kumar (Barasat)

Panja, Shri Ajit Kumar (Calcutta, North East)
Paranjpe, Shri Prakash (Thane)

Parste, Shri Dalpat Singh (Shahdol)
Parthasarathi, Shri B.K. (Hindupur)

Pasi, Shri Suresh (Chail)

Passi, Shri Raj Narain (Bansgaon)

Paswan, Dr. Sanjay (Nawada)

Paswan, Shti Ram Vilas (Hajipur)

Paswan, Shri Ramchandra (Rosera)

Paswan, Shri Sukdeo (Araria)

Patasani, Dr. Prasanna Kumar (Bhubaneswar)
Patel, Dr. Ashok (Fatehpur)

Patel, Shri Atmaram Bhai (Mehsana)

Patel, Shri Chandresh (Jamnagar)

Patel, Shri Dahyabhai Vallabhbhai (Daman and Diu)
Patel, Shri Deepak (Anand)

Patel, Shri Dharm Raj Singh (Phulpur)
Patel, Shri Dinsha (Kaira)

Patel, Shri Mansinh (Mandvi)

Patel. Shri Prahlad Singh (Balaghat)

Patel, Shri Tarachand Shivaji (Khargone)
Pathak, Shn Harin (Ahmedabad)

Patit, Shri Amarsinh Vasantrao (Belgaum)

Patil, Shri Annasaheb M. K. (Erandol)

Patil, Shri Balasaheb Vikhe (Kopergaon)
Patil (Yatnal), Shri Basangouda R. (Bijapur)
Patil, Shri Bhaskarrao (Nanded)
Patil, Shri Danve Raosaheb (Jalna)
Patil, Shri Jaysingrao Gaikwad (Beed)
Patil, Shri Laxmanrao (Satara)
Patil, Shri Prakash V. (Sangli)
Patil, Shri R.S. (Bagalkot)
Patil, Shri Shivraj V. (Latur)
Patil, Shri Shriniwas (Karad)
Patil, Shri Uttamrao (Yavatmal)
Patnaik, Shrimati Kumudini (Aska)
Patwa, Shri Sundar Lal (Hoshangabad)
Pawaiya, Shri Jaibhan Singh (Gwalior)
Pawar, Shri Sharad (Baramati) -
Pilot, Shrimati Rama (Dausa)
Ponnuswamy, Shri E. (Chidambaram)
Potai, Shri Sohan (Kanker)
Prabhu, Shri Suresh (Rajapur)
Pradhan, Dr. Debendra (Deogarh)
Pradhan, Shri Ashok (Khurja)
Pramanik, Prof. R.R. (Mathurapur)
Prasad., Shri V. Sreenivasa (Chamrajanagar)
Premajam, Prof. A.K. (Badagara)
Puglia, Shri Naresh (Chandrapur)

R
Radhakrishnan, Shri C.P. (Coimbatore)
Radhakrishnan, Shri Pon (Nagercoil)
Radhakrishnan, Sh;i Varkala (Chirayinkil)

Rai, Shri Nawal Kishore (Sitamarhi)
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Raje. Shri A. (Perambelur)

Rajbangshi, Shri Madhab (Mangaldoi)

Raje. Shrimati Vasundhara (Jhalawar)
Rajendran, Shri P. (Quiton)

Rajesh Ranjan alias Pappu Yadav, Shri (Purnea)
Rajukhedi, Shri Gajendra Singh (Dhar)

Ram Sajivan, Shri (Banda)

Ram, Shn Braj Mohan (Palamu)

Ramaiah, Dr. B.B. (Eluru)

Ramaiah. Shri Gunipati (Rajampet)

Raman, Dr. (Rajnandgaon)

Ramachandran, Shri Gingee N. (Tindivanam)
Ramshakal, Shri (Robertsganij)

Ramulu, Shri H.G. (Koppal)

Rana, Shri Kashiram (Surat)

Rana, Shri Raju (Bhavnagar)

Rao, Shri Ch. Vidyasagar (Karimnagar)

Rao, Dr. D.V.G. Shankar (Parvathipuram)

Rao, Shri Ganta Sreenivasa (Anakapalli)

Rao, Shri S.B.PB.K. Satyanarayana (Rajahmundry)
Rao, Shri Y.V. (Guntur)

Rashtrapal, Shri Pravin (Patan)

Rathwa, Shri Ramsinh (Chhota Udepur)

Rau, Shrimati Prabha (Wardha)

Ravi, Shri Sheesh Ram Singh (Bijnor)

Rawale, Shri Mohan (Mumbai South Central)
Rawat, Prof. Rasa Singh (Ajmer)

Rawat. Shri Pradeep (Pune)

Rawat, Shri Ramsagar (Barabanki)

Ray, Shri Bishnu Pada (Andaman and Nicobar Islands)

Reddy. Shri A.P. Jithender (Mahabubnagar)

Reddy. Shri B.V.N. (Nandyal)

Reddy, Shri Chada Suresh (Hanamkonda)

Reddy, Shri G. Ganga (Nizamabad)

Reddy, Shri Gutha Sukender (Nalgonda)

Reddy, Shri N. Janardhana (Narasaraopet)

Reddy, Shri N.R.K. (Chittoor)

Reddy, Shri S. Jaipal (Miryaiguda)

Reddy, Shri Y.S. Vivekananda (Cuddapah)

Renu Kumari, Shrimati (Khagaria)
Riyan, Shri Baju Ban (Tripura East)

Rizwan Zahir, Shri (Balrampur)

Rongpi, Dr. Jayunt (Autonomous District Assam)

Roy, Shri Subodh (Bhagalpur)
Roy Pradhan, Shri Amar (Coochbehar)
Rudy, Shri Rajiv Pratap (Chhapra)

s
Sahu, Shri Anadi (Berhampur, Orissa)
Sahu, Shri Tarachand (Durg)
Sai, Shri Vishnudeo (Raigarh)
Saiduzzama. Shri (Muzaffarnagar)
Samantray, Shri Prabhat (Kendrapara)
Sanadi, Prof. I.G. (Dharwad South
Sanghani, Shri Dileep (Amrel)
Sangma, Shn Purno A. (Tura)

Sangtam, Shri K.A. (Nagaland)

Sangwan, Shri Kishan Singh (Sonepat)

Sankeshwar, Shri Vijay (Dharwad North)
Sankhwar, Shri Pyare Lal (Ghatampur)

Sar, Shri Nikhilananda (Burdwan)

14
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Saradgi. Shn Iqgbal Ahmed (Gulbarga)
Sarkar, Dr. Bikram (Panskura)

Saroj, Shn Tufani (Saidpur)

Saroj. Shrimati Sushila (Misrikh)

Saroja, Dr. V. (Rasipuram)

Sathi, Shr Harpal Singh (Haridwar)
Sayeed, Shri PM. (Lakshadweep)
Selvaganpathi, Shri TM. (Salem)

Sen. Shrimati Minati (Jalpaiguri)
Sengupta, Dr. Nitish (Contai)

Seth, Shri Lakshman (Tamiluk)

Sethi, Shri Arjun (Bhadrak)

Shah. Shri Manabendra (Tehri Garhwal)
Shahabuddin, Mohd. (Siwan)

Shaheen, Shri Abdul Rashid (Baramulla)
Shakya, Shri Raghuraj Singh (Etawah)
Shandil, Col. (Retd.) Dr. Dhani Ram (Shimla)
Shanmugam, Shri N.T. (Vellore)

Shanta Kumar, Shri (Kangra)

Sharma, Capt. Satish (Raebareli)

Shashi Kumar, Shri (Chitradurga)
Shervani, Shri Saleem |. (Badaun)
Shinde, Shri Sushil Kumar (Solapur)
Shukla, Shri Shyamacharan (Mahasamund)
Sikdar, Shri Tapan (Dumdum)

Singh Deo, Shri K.P. (Dhenkanal)

Singh Deo, Shrimati Sangeeta Kumari (Bolangir)
Singh. Capt. (Retd.) Inder (Rohtak)

Singh, Ch. Tejveer (Mathura)

Singh. Dr. Raghuvansh Prasad (Vaishali)

Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,
Singh,

Singh,

Dr. Ram Lakhan (Bhind)

Kunwar Akhilesh (Maharajganj, U.P)
Kunwar Sarv Raj (Aonla)

Sardar Buta (Jalore)

Shri Ajit (Baghpat)

Shri Bahadur (Bayana)

Shri Balbir (Jalandhar)

Shri Brij Bhushan Sharan (Gonda)
Shri C.N. (Machhlishahar)

Shri Chandra Bhushan (Farrukhabad)
Shri Chandra Pratap (Sidhi)

Shri Chandra Vijay (Moradabad)
Shri Charanjit (Hoshiarpur)

Shri Chhattrapal (Bulandshahar)
Shri Digvijay (Banka)

Shri Jai Bhadra (Sultanpur)

Shri Khel Sai (Sarguja)

Shri Lakshman (Rajgarh)

Shri Maheshwar (Mandi)

Shri Prabhunath (Maharajganj. Bihar)
Shri Radha Mohan (Motihari)

Shri Rajo (Begusarai)

Shri Ram Prasad (Arrah)
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The Lok Sabha met at Twenty four minutes past
Thirteen of the Clock

[MR. Speaker in the Chair

NATIONAL ANTHEM

(The National Anthem was played.)

13.25 hrs.
PRESIDENT'S ADDRESS*

[English]

SECRETARY-GENERAL : Sir, | beg to lay on the
Table a copy of the President's Address** to both Houses
of Parliament assembled together on the 25th February,
2002.

Honourable Members,

It gives me great pleasure to welcome you to this first
session of Parliament in 2002. My best wishes are with
you for the successful completion of the heavy budgetary
and legislative business ahead.

As wa begin this session, most of the results of the
elections to the Legislative Assemblies of four States -
Uttar Pradesh, Punjab, Manipur and Uttaranchal - have
come in. | join you in congratulating the newly elected
legislators. Our Special felicitations go to the people of
Uttaranchal, who have elected their Vidhan Sabha for the
first time after the formation of their State. | also welcome
the newly elected Members of the Lok Sabha, consequent
to the bye-elections in some constituencies.

This is the first session of Parliament after the
unprecedented terrorist attack on this Temple of India's
Democracy on December 13 last year. It was an audacious
chalienge to our sovereignty. It was an assault on our
national honour. It was a diabolical plot to carry out large-

‘The President delivered the Address in English.
**Also placed in Library, See No. LT-4893

scale annihilation of the leaders of different political parties
and peoples’ representatives. Had the plot succeeded. i
would have resulted in a catastrophe of unthinkable
proportions. Nine brave souls sacrificed their lives to defend
our Parliament and its members. We pay our grateful
homage to these martyrs.

What happened on December 13 was the nadir of
a long st of reprehensible acts in a twenty-year long
campaign of cross-border terronsm against India It
strengthened our resolve to deal decisively and conclusively
with this challenge. The investigation into this conspiracy
has clearly revealed the hand of terrorist organizations,
which have for long operated from Pakistani soil with the
support of the ruling establishment of that country. It is now
also established that these terror outfits are closely aligned
through ideology, inspiration, resources, and logistics to
those who carried out the terrorist attacks against the
United States on September 11, 2001.

My Government has made it absolutely clear that India
is determined to end cross-border terrorism by all the
means at our command. The brave jawans and officers of
our armed forces have been fully mobilized on our western
borders and bhave maintained vigil despite difficult
conditions. The necessary level of military strength and
preparedness will be maintained to deter any aggression
On a parallel track, we have taken several diplomatic and
political measures again Pakistan. We have also intensified
our efforts to increase awareness among the Governments
and the peoples of the world on our just struggle aganst
cross-border terrorism. We have emphasized that terrorism
cannot be condemned somewhere and condoned elsewhere.
The fight against terrorism has to be global and
comprehensive. it should terget not only the terrorist, but
also those who sponsor, finance, support or shelter them.
Several Members of Parliament, belonging to different
political parties, have travelled to various capitals of the
world in recent weeks as a part of this exarcise. There
18 far greater appreciation and support abroad for India's
position than ever before. An illustration of this 8 our
success in persuading the United Arab Emirates to
hand over a key accused in the recent terrorist attack in
Kotkata.

The entire nation 18 united in this decisive phase of
the battle against terrorism. The complete consensus
among political parties on this issue has once agan
demonstrated the maturity and greatness of our democracy.
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We keep hearing calls of resumption of dialogue with
Pakistan. Terrorism and dialogue cannot go together
Recent history is witness to the fact that, whereas India
has always been ready for meaningful and frutful talks with
Pakistan, it is Pakistan that has ensured their failure with
its acts of hetrayal. India is prepared to resume the dialogue
process with Pakistan, provided Islamabad satisfies us that
it has indced taken effective steps to end the training,
equipping and financing of the terrorists and stop their
infiltration into Jammu and Kashmir and other parts of India.
We also demand that Islamabad hand over to us the twenty
terrorists who have committed grave crimes in India and
who continue to receive shelter in Pakistan. Positive action
by Islamabad on these demands is the test of its sincerity
lo end its hostility against India and to pave the way for
discussing all the outstanding issues, including that of
Jammu and Kashmir, in a peaceful manner, through
bilateral dialogue.

The Government has a clear strategy to deal with the
internal situation in Jammu and Kashmir. First, to counter
the terronsts with a firm hand. In this, our secunty forces
have alroady recorded demonstrable successes. We shall
triumph In our migsion to root out terrorism from Jammu
and Kashmir in the same way that we did in Punjab in
the last decade. Let no one have any doubts about it. The
second objeclive in our strategy is to support faster
economic development of all the three regions of the State,
especially to create employment for the youth. Thirdly, we
are prepared to talk with any group of people within the
State who eschew the path of violence and who may have
legimate grievances.

The people of Jammu and Kashmir will elect a new
Legislative Assembly later this year, through free and fair
eloctions. No doubt, we have to be vigilant against those
who have no faith in democracy and have shown their
willingness to go to any length to subvert the manifestation
of people's aspirations. | am confident that the forthcoming
clections will help the return of peace and normaicy, and
accelerate the process of all-round development of Jammu
and Kashmir.

The Government attaches the highest priority to
national securnty. Based on the recommendatons of the
Group ot Ministers, which comprehensively reviewed our
National Secunty systems, far-reaching reforms are being
carried out in the higher defence management, leading to
closer coordination between the three services of the
Armed Forces and integration of military and civilian
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defence structures. A separate Defence Procurement Board
has been set up to speed up defence purchases, make
them more responsive to needs of the Armed Forces, and
to bring greater transparency in procurement.

| Congratulate our defence scientists and engineers for
the successful test of the Agni missile last month. Coupled
with other missiles, which we have already tested, this will
strengthen India's defence against any military adventures
aimed at us.

In our continuing quest for self-reliance, the manufacture
of many types of defence equipment has been opened up
to the private sector, so that our national security can
benefit from the impressive capabilities developed in
recent decades by private Indian companies. They may now
apply for licenses to set up defence industries, and to
establish collaborations with public-sector defence under-
takings. Such companies can also have foreign direct
investment of up to 26 percent of the equity. This will
impart a new vigour to indigenous defence production and
exports.

Internal security has now become an integral part of
national security. The Union Government, in close
cooperation with State Governments, has been taking
necessary steps to strengthen internal security throughout
the country. Today terrorism and organised crime pose the
most serious threat to internal security. They also endanger
our external security and our national unity because of their
well-known links to the network of anti-India forces in our
neighbourhood. The Government therefore thought it
necessary to put in place a federal law to deal effectively
and expeditiously with terrorist offences. In this exercise,
it was also guided by similar laws already in place in some
States or being considered in others. Accordingly, the
Prevention of Terrorism Ordinance 2001 was promulgated
on October 24, 2001. Since Parliament could not pass the
Bill to replace it, this ordinance had to be re-promuigated.
While doing so, the Government took care to seek
suggestions from various political parties and made
suitable modifications.

Maintenance of communal harmony and adherence to
the secular ideals of our Constitution are the bedrock of
our national ethos. | wish to record with much satisfaction
that, in keeping with the trend in recent years, there have
been relatively fewer incidents of communal violence in
2001. However, the Government-will continue to maintain
vigil against those who try 1o foment communal trouble.
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Towards this end. it has banned some fundamentalist
organizations for their anti-national activities. | appeal to
the people and to all political and non-political organizations
to do everything they can to fortify peace and amity in our
multi-religious society and. thereby, further strengthen the
bonds of national unity.

The Ayodhya dispute is one of the contentious issues
before the Nation. Its amicable and speedy resolution is
crucial for communal harmony and national integration. The
Government is firmly of the view that this dispute can be
resolved, either through mutual agreement among all the
partics concerned, or through a verdict of the judiciary. To
facilitate a resolution of this dispute, an Ayodhya Cell has
been recently created in the Cabinet Secretariat. The
Government of India, being the statutory receiver, is
duty bound to maintain the status quo at the disputed
site in Ayodhya. It will also ensure that all necessary
measures will be taken to ensure the preservation of law
and order.

Peace, security and development in the North East
continue to receive my Government's focussed altention.
Militancy and extremism are the chief obstacles to
tranquility, prosperity and weltare in the region. The
mischievous hand of anti-India forces in the neighbourhood
is clearly at work behind many of these extremist groups.
The Government will ideal firmly with those who have taken
1o the path of violence. However, it is ready to hold talks
with all those who reject the culture of the gun.
Simultaneously, it will continue to respond sensitively to the
grievances of the people in this multi-ethnic region. For the
first time, a special Ministry for the Development of the
North Eastern Region has been set up. The North Eastern
Council has been strengthened. Tardy implementation ot
various developmental projects, for which large sums have
been set aside. has long been the bane of the North East.
The new Ministry has begun to reverse this state of affairs.
| urge all the State Governments in the region to fully
cooperate in this endeavour.

The peace process in Nagaland has been streng.
thened with the satisfactory progress of talks with vanous
militant groups. What is especially heartening in the last
one year is that the people of Nagaland have come out
strongly in favour of peace, dialogue, and development,
often by staging spontaneous mass aclivities. Mizoram has
already been reaping the benefils of peace. The
Government will fully support the efforts of all the other
North-Eastern States to emulate their example.
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A healthy economy is vital to secure our twin objectives
of national security and all-round development. Th
slowdown in the global economy has also aftected In.tia
There was a dechine in the rate of growth in 2000-2001.
However, the advance estimates for the current year show
a pick-up in growth to 5.4 percent, restorig India to the group
of the five fastest growing large eccnomies in the world.
However, this rate of growth is neither sutficient nor
satisfactory. We need to accelerate a hast of reforms to
enable our economy to reach a trajectory of growth of 8
percent and above. This alone can ensure success in our
objective of doubling per capita income in the next ten years
and reducing the number of people living below the poverty
line by half. Realizing the urgency of this task. the
Government has constituted a Cabinet Committee on Eco-
nomic Reforms, with the mandate of drawing up faciitating
and monitoring the implementation of the reform agenda.

The Tenth Five-Year Plan begins this ycar The
Approach Paper to the Plan ams at the stepping up the
growth rate of GDP to 8 percent a year over the Plan period
2002-2007. It also proposes to establish specific. monitor-
able targets covering economic, social and environmental
dimensions of human development. The attainment of Plan
targets 1s contingent on our ability to signiticantly increase
the investment rate in our economy; step up the productivity
of existing capital assets. undertake sccond generation
policy reforms to improve the efficiency of new investment,
and lacilitate and encourage a deepening and broadening
of reforms in all the States.

I join all of you in extending hearty congratulations to
our kisans who have once again produced a bumper crop.
The output of foodgrains is projected to touch a new high
of 210 milion tonnes in 2001-2002, from 196 million tonnes
last year. With production of 81 million tonnes of milk during
2000-2001, India continues to be the world's largast
producer of dairy products. We have also made impresswe
strides in many other areas of agricultural production.

The Government proposes 1o respond to the new
situation with several measures to free indian agricullure
from the shackles of the past The Essential Commodities
Act will be modified. Restrictions on inter-State movement
of agricultural commodities will be removed to enable
farmers to realize better prices. The sugar industry, which
has already begun to benefit from de-licensing. will also
be fully decontrolled soon. For the first time, sugar mulls
have been allowed to supply ethanol to be mixed with petrof
and diesel, up to five percent. This will not only result in
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savings in our oil imports, but also add to the commercial
viability of our sugar mills. Above all, the sugarcane farmer
will be able to gain a higher price. The Government is
committed to strengthening the cooperative sector by
enabling it to reap the full benefits of economic reforms.
Timely and adequate credit is almost as important as timely
and adequate water supply in the development of
agriculture. The Government will take steps to strengthen
rural credit cooperatives, which provide this critical input
to kisans at their doorsteps, for the sake of agricultural
sustainability and farmers' well-being.

Food security of the poorest of the poor is the first
priority of our agricultural policy. Accordingly, the allocation
of foodgrains under Targetted Public Distribution System
(TPDS) for BPL tamilies, which was increased from 10 kilos
per family per month to 20 kilos per family per month from
April 2000, has been further increased to 25 kilos per
tamily per month from July 2001. The Central Issue Price
of loodgrains for APL families has also been reduced to
about seventy percent of the economic cost. In addition,
more than three million tonnes of foodgrains have been
allotted to eleven States affected by drought or other natural
calamities, free of cost, since January 2001 for undertaking
the Food for Work programmes.

Wastage and losses in production, transportation and
distribution continue to be a major bane of the food
economy in India. It 1s estimated that the harvest and
post- harvest losses in agricultural commodities are over
Rs. 70,000 crore each year. The Government proposes
to tormulate a comprehensive strategy to check these
losses.

India's cattle wealth is one ot the neglected areas of
our rural economy. Last year the Government set up a
“National Commission on Cattle" to review the relevant laws
relating 1o protection, preservation, development, well
being, and movement of cattle and to ensure improved
functioning of gaushalas, gausadans and pinjarapoles. The
recommendations of the Commission will be given serious
consideration.

Industrial growth at 2.2 percent in April-November 2001
is lower than 6 percent achieved in April-November 2000.
This decline in industrial growth is attributable to various
factors including external slowdown, the business cycles,
inherent adjustment lags of corporate restructuring, etc. and
the consequent decline in both consumer and investment
demand.
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Despite the slowdown in certain sectors of our
economy, its fundamentals continue to be robust. Inflation
has touched a new low, the lowest in the last two decades.
Our foreign exchange reserves are at a record level.
Foreign direct investment has risen. Despite a hardening
of international prices of petroleum products during the
course of last year, the country's balance of payments
situation has remained comfortable. India's exports
continued to show positive growth. Indeed, the rate of
growth in the last fiscal year was the highest in the past
decade.

India successfully defended her national interests at
the WTO Ministerial Conference in Doha last year. We
coordinated with like-minded developing countries to
highlight various implementation concerns arising from the
Uruguay Round Agreements. We also ensured that the
subsequent round of trade negotiations would address the
key concerns of the developing world.

The various policy reforms unveiled by the Government
in the past few years to improve the economic environment
and remove infrastructure bottlenecks have begun to show
results. This is clearly seen in the crucial sector of telecom
services. | am happy to inform the Honourable Members
that India now adds one thousand telephone lines every
hour. The number of cellular phone subscribers has
crossed 5.7 million from a mere 1.2 million in 1999. The
number of fixed line connections has risen to more than
36 million from 21 million in 1999. Many more Indians today
have access to telecom services, including in rural and
remote areas. But, unbelievably, they are also paying far
less than before. The STD rates have fallen by up to 62
percent. Today, a farmer can make calls to many places
in his district almost at local call rates.

A similar achievement is also seen in bringing the
benefits of information technology to the masses. Internet
subscribers have grown to nearly four million from a modest
base of quarter ot a million in 1999. The usage of the
Internet in Indian languages is also steadily increasing.
Honourable Members can now read on the same day
several newspapers of their States on the internet when
they are in Delhi to attend to Parliamentary business. We
can therefore claim with legitimate pride that we have
indeed reduced the Digital Divide to some extent, although
a long way still needs to be traversed. Driving this process
of ensuring faster, wider and cheaper digital connectivity
across the nation is the new Ministry of Communications
and Information Technology. it has been created by merging
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the Ministries of Communication and Information Technology
to respond to the imperative of technological convergence,
keeping in view the natural synergies between the two
sectors,

In spite of a downturn in the global economy, India
has continued to maintain its dominant place in IT exports.
From a negligible base ten years ago, our software expotts
now contribute 14 percent of India's total exports. The IT
software and services industry in India accounts for about
1.7 percent of India's GDP. We are well on our way to
achieving our target of software exports of $ 50 billion by
the year 2008. Other knowledge-based industries like
biotechnology too are at a take-off stage and their contri-
bution to the economy will only rise in the coming years.

India's entertainment industry has emerged as a
leading-edge sector in the knowledge economy, with a huge
promise for the future. Exports of Indian films have
practically doubled every year for the last three years. The
Government is taking several supportive policy initiatives
to increase the exposure as well as exports of our films
and music to world markets. This will also enable Indian
content and service providers o become as sought after
abroad as our IT professionals are. Our liberalized policies,
both in television and FM radio, have already resulted in
increased private investments and more choices for
consumers. The Government has approved a special
package for development of broadcasting services in the
North East. The Government has initiated action to set up
a world-class National Press Centre. In recognition of the
risks run by working journalists, a scheme for journalists’
welfare has been notified.

it providing universal “Digital Connectivity” is one of
the Government's priorities, the other is to speedily and
significantly improve physical connectivity all across the
country. Two specific projects the Government has lauched
to achieve this objective - and both are among the most
ambitious infrastructure projects since Independence are
the National Highways Development Project and the
Pradhan Mantri Gram Sadak Yojana.

With the speedy progress of the National Highway
Development Project, the Government is promoting road
development on a massive and unprecedented scale.
Thirteen thousand kilometres of National Highways are
being widened to four and six lanes. Of this. 1,800
kilometres have already been widened. The first phase of
this project, namely the Golden Quadrilatefal connecting
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the four melros, is progressing almost a year ahead of
schedule. It is expected to be completed by the end of
2003. The National Highways Authority of India will spend
Rs. 10,000 crore during each of the next two years. This
first phase alone will generate 19 crore mandays of direct
employment. in addition, it is going to create a demand
for 10 million tonnes of cement, 1 million tonne of steel,
and a very large quantity of road-related domestically
manufactured equipment. Further, the Union Government
is giving almost Rs. 1,000 crore a year to States to improve
State Highways and Major District Roads.

The impiementation of the Pradhan Mantri Gram
Sadak Yojana has begun in right earnest. In its first phase,
construction of all-weather roads to unconnected villages
with a population of more than 1,000 will be completed
by 2007. Under this fully Centrally funded scheme,
proposals amounting to nearly Rs. 7,000 crore have already
been sanctioned in all the States and Union Territories. The
Government pioposes to further enhance allocation to this
scheme through non-budgetary resources.

A non-lapsable Special Railway Safety Fund of Rs.
17.000 crore has been formed for replacement of Railway
assets, especially in safety related areas. With the Ninth
Plan, which comes to an end this year, Indian Railways
would achieve the target of electrification of 2,300 route
kilometres. With this, 25.2 percent of the Indian Railways
network will be electrified, hauling about 63 percent of
freight and 49 percent of passenger traffic.

Ministry of Shipping, newly created to give greater
focus to this critical infrastructure, has been able to achieve
significant increase in the capacity as well as the efficiency
of our major ports. For the tirst ime, ships do not have
to wait for berthing. The Government will soon announce
new policy initiatives to encourage Indian-owned shipping
companies to compete globally. An Inland Water Transport
Development Council has been set up. The amendment to
the relevant Act, which was passed last year, has helped
to bring about organizational changes in the Inland
Waterways Authority of India and authorized i to raise
funds from the market by issue of bonds or debentures.
These steps will help our country realize the huge potential
for this cost-effective and less polluting mode of bulk
transport.

The Indian power sector is at crossroads today. The
country has a persistent peaking shortage of 13 percent
and energy shortage of 7 percent, coupled with poor quality
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of supply. low voltage and grid instability. The primary
reason for this alarming situation in the power sector is
the deteriorating financial health of the State Electricity
Boards and State Utilities. The yearly losses of the State
Electricity Boards have increased from Rs. 4,560 crore in
1992-93 to Rs. 20,527 crore in 2000-01. This poor financial
health of the State Electricity Boards is due to various
factors which include large-scale theft of electricity and
unsustainable cross-subsidy in favour of domestic and
agricultural consumers.

To give further impetus to reforms in the electricity
sector, the Government has drafted a new Electricity Bill,
which was introduced in the Parhament last year. The Bill
would make reforms mandatory across all States and it
would be incumbent upon the States to set up their own
State Electncity Regulatory Commissions. At the same
time. however. the Bill is flexible and gives freedom to the
State concerned to adopt its own model of reforms
depending upon the ground realities.

The dismanting of Administered Pricing Mechanism
from Apnl this year would result in the gradual emergence
of a competitive market with minimal intervention, thereby
benefting both the consumers of petroleum products and
the petroleum industry. The provision of subsidies through
the Government budget. instead of the oil pool account
mechanism. would be a more transparent mechanism. For
the first time, seven blocks of coal bed methane have
recently been awarded to tap non-conventional sources of
hydrocarbons. Contracts for these are expected to be
signed soon. | am happy to announce that the waiting hist
ot over 1.1 crore LPG connections was entirely liquidated
m 2001. Over 1,500 LPG distributorships are proposed
excluswvoly for rural areas to increase the reach of LPG
tor rural people

The textile sector plays a critical role in the Indian
economy. The new textile policy has helped the industry
to prepare itself for the challenges of the phasing out ot
the Multi-Fibre  Agreement in 2005. The Technology
Upgradation Fund 1s helping in speedy modernization.
which 1s critical for facing global competition from other
textile producing countries.

The New Tounsm Policy 1s in the process of finaliza-
tion It has heen discussed widely with State Governments.
the hotel industry, tounsm and travel operators. and other
concerned  orgamzations. it aims to develop integrated
tounsm cucuts of international standards, and leverage

FEBRUARY 25, 2002

Address 40

India's unique attractions. By focusing on public-private
partnerships to provide infrastructure and tourism services
and by promoting environmental sustinability and the
development of heritage sites, this forward-looking policy
will help Indian tourism become a major catalyst of
economic growth, employment generation, and earner of
foreign exchange.

The Public sector has played a laudable role in
enabling our country to achieve the national objective of
self-reliance. However, the significantly changed economic
environment that now prevails both in India and globally
makes it imperative for both the public sector and the
private sector to become competitive. Learning from our
experience, especially over the last decade, it is evident
that disinvestment in public sector enterprises is no longer
a matter of choice, but an imperative. The prolonged fiscal
haemorrhage from the majority of these enterprises cannot
be sustained any longer. The disinvestment policy and the
transparent procedures adopted for disinvestment have
now been widely accepted and the shift in emphasis from
disinvestment of minority shares to strategic sale, has
yielded excellent results. The Government has taken two
major initiatives to improve the safety net for the workers
of PSUs. The first, enhanced VRS benefits in those PSUs
where wage revision had not taken place in 1992 or 1997.
The second, increased training opportunities for self-
employment for workers retiring under VRS.

To ensure productive utilisation of our resources, it is
not desirable that these remain locked up in unviable, non-
operating units. It would be much better for the units, its
workers and creditors and the economy in general, if there
was a system of quick take over of non-viable units, so
that capital continues to be productively employed. There
is accordingly, a need to urgently bring about a bankruptcy
legislation, which will allow quick payment of the dues of
workers and exit of non-viable firms.

The removal of Quantitative Restrictions has thrown
up several challenges and opportunities for the Small Scale
Sector. bringing global competition to its doorsteps. To
overcome this challenge of increased competition, the
sector has to raise its efficiency to attain global standards
in product quality with internationally competitive prices
The Government is already implementing many schemes
to assist this sector. More will be formulated, if necessary

Electoral reforms for strengthening our democratic
system are iong overdue. As a part of this endeavour,
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greater transparency in accounts of political parties and
incentives for payment by cheque are being put in place.
The Government has also decided to amend the system
of elections to the Rajya Sabha by introducing open voting
and by doing away with requirement of residence in a
particular State for contesting an election to the Rajya
Sabha from that State.

Fast Track Courts are taking up sessions cases
pending for two years or more and the cases of undertrials
in jails. At present there are about two lakh undertrials in
jails on whose maintenance State Governments spend
about Rs. 400 crore a year. Presently, Lok Adalats can
settle disputes only on the basis of compromise or
settiement between the parties. If the parties do not arrive
at a settlement or compromise, the case is either returned
to the court of law or the parties are advised to seek
remedy in a court of law. To remove the above drawback,
it has been decided to amend the Act to set up permanent
Lok Adalats. This will provide compuisory prelitigation
mechanism for conciliation and settlement of cases in
certain public utility services.

Honourable Members, this year marks the first Decade
of Democratic Decentralization through empowerment of
Panchayati Raj Institutions. It was ten years ago that this
august Parliament passed the historic 73rd and 74th
Amendments to the Constitution. The functioning of these
grassroots institutions of democracy has improved in many
parts of the country. Of great significance is the increased
participation, made possible through affirmative action, of
women representatives and representatives of other
disadvantaged sections of our society. However, we must
in all honesty admit that the spirit of this revolutionary
intiative has not yet been fully translated into genuine
devolution of adequate administrative and financial powers
to Panchayati Raj Institutions. | would like the State
Governments to self-critically review the gap between the
intent of the Constitution and the reality on the ground
On its part, the Union Government has decided to train
all elected Panchayat functionaries, at all three levels,
within three years.

Census 2001 recorded that the population of india was
1,027 million. The decline in both mortality and fertility
during the nineties has been lower than the projections and
the goals set for the Ninth Plan. However. the decadal
growth during 1991-2001 was 21.3 percent declining from
23.9 percent for 1981-91 the sharpest decline since
independence. More than half of the increase in population
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over the next fifteen years is anticipated in eight States,
which are lagging behind in critical socio-demographic
indices. The Government has set up an Empowerad Action
Group to address the needs and problems of these States
exclusively.

India took a major step last year to achieve
universalization of elementary education. | command all of
you for passing the historic Constitution (93rd Amendment)
Bill 2001 to make education for all children in the age group
of six to fourteen years free and compulsory. It is the
birthnight of every Indian child 1o have access not only to
education, but to good education. Accordingly, to emphasize
and inculcate the culture of quality in the entire education
sector, we have decided to observe 2002 as the “Year of
Quality Education”.

The Census 2001 has brought home yet again the
incidence of female foeticide, infanticide, and neo-natal
mortality, all adverse to the girl child, in several pockets
of the country. A massive campaign has been launched
to tackle the situation both by social awareness and
stringent implementation of the law. The Pre Natal
Diagnostics Act is being amended to ensure complete
stoppage of sex-determination tests all over the country.

India has become polio-free, except in a few, very small
pockets. Eradication of polio from these areas is expected
by the end of this year. Learning from the success of the
anti-polio drive, the Government has ntensified mass
campaigns against other dreaded diseases like tuber-
culosis and HIV/AIDS. The anti-tobacco campaign with be
further strengthened.

Poor santation affects the health and housing of a
majority of our people. It has also made many parts of
our cities and villages look dirty and ugly. The Valmiki
Ambedkar Awas Yojana was launched last year to
ameliorate the housing problems of slum dwellers. As a
sub-component of this new scheme, the Government will
soon launch a natonwide programme, called “Nirmal
Bharat Abhiyan”, to build community toilet complexes in
large numbers. These will be maintamned by communmty-
based organizations of slum dwellers themselves.

The Indtan Board for Wildiife, under the Chairmanship
of the Prime Minister, has recently adopted a landmark
Wildiife Action Plan Conservation of wildlife shall be
declared a national priority. A Forest Commigssion will soon
be set up. State Governments will be assisted o strengthen
their staff and other requirements for better upkeep of parks
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and zoos and to prevent poaching and illicit trade in animal
products.

To provide Social Security benefits to agricultural
workers, the Government has launched “Krishi Shramik
Samajik Suraksha Yojana". The scheme, which is being
implemented by the Life Insurance Corporation in fifty
selected districts of the country, envisages to cover one
million agricultural workers over a span of three years.

The Ministry of Social Justice and Empowerment has
stepped up implementation of various programmes for the
welfare of Scheduled Castes, Other Backward Classes, and
Minorities. More Credit has been made available to the
Micro-Financing Programme for funding self-help groups.
Under the National Scheme of Liberation and Rehabilitation
of Scavengers and their Dependents, Sanitary Marts have
started functioning in many States.

The Ministry of Tribal Affairs has now decided to
expand and modify the Grain Bank Scheme to cover all
the 114,000 tribal villages in the country. The Government
will provide a one-time grant of two-quintal foodgrains per
family along with storage and other costs.

The successful development flight of the Geo-
synchronous Satellite Launch Vehicle (GSLV) from
Sriharikota in April last year, is a significant milestone in
the Indian space programme. India is the sixth nation in
the world to achieve such a capability. The GSLV will be
operational after another two or three test flights. The INSAT
system for telecommunications, television broadcasting,
and meteorology recieved a further boost with the
successful launch of INSAT-3C last month.

India's foreign policy has always served as a reliable
protector and an effective promotor of our vital national
interests—in security or in development. In the wake of
the happenings of September 11 and December 13,
enormous demands were made on our foreign policy
establishment last year to put across India's point of view
in the capitals of the world. In addition, a hectic schedule
of incoming visits by important world leaders enabled the
Government to share its perspectives on regional and
global issues.

Afghanistan 1s a vaued friend in our neighbourhood,
a friend with whom we have had cultural, economic, and
spiritual exchanges dating back to antiquity. We agonized
with the rest of the civilized world the destruction by the
Taliban of the Bamiyan Buddhas. India rejoices at the
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liberation of Afghanistan from the cultches of a fanatical
and regressive regime that allowed its soil to become a
breeding ground for jihadi terrorism around the world. The
establishment of the Afghan Interim Administration on
December 22, 2001 in Kabul was an important step in
restoration of peace and stability in Afghanistan, as well
as in the region. We fully appreciate the enormous task
that faces that war-ravaged nation in addressing the
humanitarian and reconstruction needs, and are committed
to assist the fraternal people of Afghanistan in meeting
them. We will soon have the pleasure of receiving Chairman
Hamid Karzai of the Afghanistan Interim Administration on
a State Visit to India.

India and Nepal continue to share traditionally close
an friendly relations. Nepal has faced unprecedented
challenges in recent months — first with the unfortunate
tragedy in the Royal family and then with the continuing
senseless killings by Maoist insurgents. We have extended
our hand of solidarity and support to the Government and
the people of Nepal in their efforts to restore normalcy and
maintain peace and security.

We continue to enjoy a close relationship of friendship,
mutual trust and beneficial cooperation with Bhutan.

India remains committed to strengthening friendly ties
with Bangladesh in all spheres. To this end, there is a new
visa regime in place to make travel between the two
countries easier and for enhancing people-to-people
contacts. Our economic interaction with Bangladesh has
diversified in many areas that include services, joint
ventures in infrastructure development, transport services
and sharing of river waters.

We have also noted with satisfaction the recent efforts
in Sri Lanka towards ending ethnic violence and achieving
lasting peace. We remain committed to the sovereignty and
territorial integrity of Sri Lanka ans support the measures
to further the peace process.

it is a matter of deep satisfaction that there has been
a revival of the SAARC process, beginning with the meeting
of the Foreign Secretaries in August 2001 in Colombo and
culminating in the Eleventh Summit of Heads of State and
Government in Kathmandu in early January. Steps are
being taken to deepen and broaden regional economic
cooperation. India is committed to progressive tariff

liberalization towards the goal of a South Asian Free Trade
Area.
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India continues to pursue a policy of constructive and
positive engagement with Myanmar. Our Consulate General
in Mandalay and the Myanmar Consulate General in
Kolkata will both be reopened shortly.

The longstanding friendship and strategic partnership
between India and Russia were further reinforced by
regular political consultations on regional and international
issues of mutual concern. These are being further inten-
sified through economic cooperation and diversified
defence collaboration. A number of important bilateral
documents were signed during the Prime Minister's visit
to Russia in November last year.

Our bilateral relations with China continued to
gain momentum and diversity. The recent visit of
Premier Zhu Rongiji of China underlined this process. The
effort to build trust and understanding continues. With
Japan, our Global Partnership is being concretized
around the two main pillers of our economic cooperation
and our strategic conver-gences. The Joint Declaration
issued during Prime Minister's visit to Japan in December
2001 sets out the common perspectives of both our
countries on important bilateral issues and global

challenges.

Our relations with Southeast Asian countries and with
ASEAN have been on the upswing in recent years. There
is a greater realization of the patential for partnership. The
first India-ASEAN Summit later this year in Cambodia will
be a significant event for the region.

India is concerned at the continued escalation of
violence in the Middle East, which has derailed the peace
process. The international community's realization is today
reinforced that no durable peace can be achieved in the
region without a viable State of Palestine, along side Israel,
each within secure and recognized borders. We continue
to be ready to extend all possible assistance to the fraternal

Palestinian people.

The political dialogue with Europe was carried forward
at the highest level during the visits of German Chancellor
Schroeder, UK Prime Minister Tony Blair and Norwegian
Prime Minister Jens Stoltenberg to India. The India-
EU Summit held in New Delhi in December 2001 was
another milestone in our relationship with the European
Union. The institutionalization of summit level interaction
recognizes the coalition of interests between India and the
EU to meet the challenges of the 21st Century. We remain
committed to intensification of our relations of friendship

PHALGUNA 6, 1923 (Saka)

Address 46

and cooperation with countries of Eastern and Central
Europe.

Relations with the United States continue to grow
stronger. The Prime Minister and subsequently other senior
Cabinet Ministers paid successful visits to that country
recently. The Government will maintain its policy of broad-
based engagement with the United States in pursuit of
mutually beneficial bilateral relations and of many common
goals in Asia and beyond. The terrorist attacks of
September 11 and December 13 have brought the two
countries closer in defence of their shared values of
democracy, freedom and pluralism against forcas of terror.
'We will continue to work to further strengthen mutual
understanding on security issues and to advance inter-
national pease and stability.

Africa continues to occupy a special peace in our
diplomatic interactions. Our relationship with this important
continent has strong political foundations based on our
principled support for decolonization and national liberation
movements and our strong opposition to apartheid. The
challenge today is to give even greater economic content
to this historic relationship taking into accoun! new and
emerging opportunities. A significant feature of our
interaction with Africa has been the sustained high
level of bilateral exchanges. | visited Mauritius in March
last year as the Chief Guest on their National Day. Other
bilateral exchanges have taken place and are being
planned.

With the countries of Central and South America our
political and economic relations have been steadily
expanding.

The High Level Committee on the Indian Diaspora
constituted in September 2000 presented its Report to the
Prime Minister on January 8, 2002. The Government has
accepted the recommendation of the Committee that 9th
January every year may be celebrated as “Pravasi
Bharatiya Divas”. it was on this day that Mahatma Gandhi.
himself a Pravasi Bharatiya in South Africa for aimost two
decades, returned to India in 1915, Up to ten Pravasi
Bharatiya Samman Awards will be conferred on promsnent
Non-Resident indians or Persons of Indian Origin on
Pravasi Bharatiya Divas from next year. The Government
intends to restructure the Persons of Indian Origin Card
scheme and significantly reduce the fees for the Card.

Honourable Members, the Budget session begins
today. Apart from the financial agenda relating to the
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Railway and General Budgets, there is also heavy
legislative business awaiting completion in this Session.
There are 36 bills pending in the Lok Sabha and 40 in
the Hajya Sabha Four Ordinances need to be replaced
with Bills. We know that the work of Parliament. especially
in the Budget session, will be keenly watched by our people
whose hopes and aspirations all of you represent. They
especially want to see that the invaluable time of India's
Parhament is best used for completing all scheduled
business.

| wish you success in your endeavours.

Jai Hind

13.26 hrs.

OBITUARY REFERENCES

[English]

MR. SPEAKER : Hon. Members, as we meet today
after an interval of about two months, it is my sad duty
to inform the House of the passing away of eight of our
former colleagues namely, Shri Uttam Rao Laxmanrao
Patil, Shri S.D. Somasundaram, Shri Bhola Manijhi, Shrimati
Suseela Gopalan, Shri K.T.K. Tangamani, Shrimati Pramila
Dandavate, Shri Bhagu Nandu Malvia and Shri Shiv Prasad
Sahu.

Shn Uttam Rao Laxmanrao Patii was a Member of
Second and Ninth Lok Sabha from 1957 to 1962 and 1989
to 1991 representing Dhulia Parliamentary Constituency of
erstwhile  Bombay State and Erandol Parliamentary
Constituency of Maharashtra.

Shri Patii was an active parliamentarian. He ably
served as a Member of the Committee on Private
Members' Bills and Resolutions and the Consultative
Committee, Ministry of Agriculture during 1990.

Shri Patil was also a Member of Maharashtra
Legislative Council during 1954-55 and from 1966 to 1978
and Maharashtra Legislative Assembly from 1978 to 1980.
He was the Leader of Opposition from 1966 to 1978 in
the Maharashtra Legislative Council. He served as a
Member of the Committee on Subordiante Legislation from
1966 to 1972 and the Committee on the Weltare of
Scheduled Castes and Scheduled Tribes from 1973 to 1977
in the Maharashtra Legislative Council.
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An able administrator, Shri Patil served as the Revenue
Minister from 1978 to 1980 in the State Government.

Shri Patil was an advocate by profession. He was
also an active social and political worker. He worked
relentlessly for the welfare of the weaker sections of the
society and took keen interest in flood and drought relief
work.

Shri Patil authored two books. He was also the founder
editor of Sudarshan weekly.

A widely travelled person, Shri Patil was a delegate
to Commonwealth Parliamentary Association Conference,
Uganda during 1966.

Shri Uttam Rao Laxmanrao Patil passed away on
18™ November, 2001 at Mumbai, Maharashtra at the age
of 81.

Shri S.D. Somasundaram was a Member of Fourth.
Fifth and Sixth Lok Sabha from 1967 to 1978 representing
Thanjavur Parliamentary Constituency of Tamil Nadu.

An able parliamentarian, Shri Somasundaram served
as a Member of the Joint Committee on Salaries and
Allowances of Members of Parliament during 1971-72,
Committee on Private Members' Bills and Resolutions
during 1973-74; House Committee in 1977 and General
Purposes Committee during 1977-78.

Shri Somasundaram was also a Member of Tamil Nadu
Legislative Council from 1978 to 1980 and Legislative
Assembly from 1980 to 1984 and 1991 to 1996.

A verteran political leader and able administrator, Shri
Somasundaram served as a Cabinet Minister in the State
Government.

Hailing from an agriculturist family, Shri Somasundaram
was an active social worker and was associated with
various social organisations. Shri Somasundaram also took
keen interest in sports.

A man of literary bent of mind, Shri Somasundaram
was the editor of Sama Neeti, a Tamil daily.

Shri $.0. Somasundaram passed away on 6"
December, 2001 at Chennai, Tamil Nadu at the age of 71
after a briet iliness.

Shri Bhola Manjhi was a Member of Fifth Lok Sabha
from 1971 to 1977 representing Jamui Parliamentry
Constituency of Bihar.
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Earlier he was a Member of Bihar Legislative Assembly
from 1957 to 1961.

Hailing from an agriculturist family, Shri Manjhi was a
teacher by profession. Popularly known as Guruee, Shri
Manjhi worked in various schools ot his native state and
had special interest in the spread of education.

Shri Manjhi was an active social worker. He organised
“Khet Mazdoor Union” in 1955 and served as Vice-
President of Bihar Khet Mazdoor Sabha and Secretary of
Monghyr District Khet Mazdoor Sabha. He worked
relentlessly for uplift of the agricultural workers. He
rendered yeoman's service to the cause of farmers.

Shri Bhola Manjhi passed away on 18" December,
2001 at Khairma, Jamui, Bihar at the age of 80.

Shrimati Suseela Gopalan was a member of Fourth,
Seventh and Tenth Lok Sabha from 1967 to 1970; 1980
to 1984 and 1991 to 1996 representing Ambalapuzha,
Alleppey and Chirayinkil Parliamentary Constituencies of
Kerala.

An outstanding parliamentarian, Shrimati Gopalan was
a member of the Joint Committee of the Houses to examine
the question of the working of the Dowry Prohibition Act,
1961 during 1981-82 and played a leading role in the
enactment of anti-dowry law. She was also a member of
the Committee on Industry from 1993 to 1995 and the
House Committee during 1994-95. She served as a
member of the General Body of the Central Social Welfare
Board from 1980 to 1984 and Coir Board during 1984 and
from 1991 to 1995

Shrimati Gopalan was elected as a member of Kerala
Legislative Assembly during 1965 and 1996. She ably
served as Minister for Industries and Social Weltare in the

State Government.

Shrimati Gopalan was a devoted political and social
worker. She actively participated in the Students' struggle
in 1947 against the then Diwan of Travancore.

A reputed trade unionist, Shrimati Gopalan was
associated with various social organisations and trade
unons and occupied the important positions in various
trade unions. She struggled for the rights of the working
people, particularly for the working women.

Having a literary bent of mind, Shrimati Gopalan
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translated the book “The Golden Flower" from English to
Malayalam.

Shrimati Suseela Gopalan passed away on 19*
December, 2001 at Thiruvananthapuram, Kerala at the age
of 72 after a brief iliness.

Shri K.T.K. Tangamani was a member of Second Lok
Sabha from 1957 to 1962 representing Madurai
Parliamentary Constituency of erstwhile Madras State.

An able parliamentary Shri Tangamani served as
member of Business Advisory Committee from 1960 to
1962.

A veteran freedom fighter, Shri Tangamani participated
in the freedom struggle.

An advocate by profession, Shri Tangamani was an
active social and political worker. He served as the Member,
Regional Committee, Employees' Provident Fund, Madras
State.

Shri Tangamani rose into prominence in public life as
a trade union leader. He always strove hard for securing
trade union rights to workers and organising labour
cooperatives. He was associated with various organisations
connected with the welfare of trade unions.

Shri K.T.K. Tangamani passed away on 26™ December,
2001 at Chennai, Tamil Nadu at the age of 87.

Shrimati Pramila Dandavate was a member of
Seventh Lok Sabha from 1880 to 1984 repraesenting
Bombay North Central Parliamentary Constituency of
Maharashtra.

Earlier Shrimati Dandavate was elected to Bombay
Municipal Corporation from Dadar Constituency from 1968
to 1973.

Shrimati Dandavate was a devoted social and political
worker. She initiated her political career through participation
in the Samyukta Maharashtra movement in 1956.

An active member of Lok Sabha, Shrimati Dandavate
took keen interest in the proceedings of the House and
lost no opportunity to focus the attention of the House to
the problems faced by the deprived sections of the society
particularly the destitute women. She was ailso a member
of Joint Commitiee of the Houses to examine the question
of the working of the Dowry Prohibition Act, 1961 during
1981-82.
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Popularly known as 'Pramilatai’, Shrimati Dandavate
was a vociferous women activist and was associated with
various women's organisations including the National
Commission for Women. She represented International
Council of Social Democratic Women in the Seminar on
Adult Education in Ceylon, Sri Lanka in 1971. She was
a member of South Asian Association for Regional Co-
operation Non-Governmental Organisation team of observers
during National Elections in Bangladesh in 1996. She also
organised the Socialist International Women's Conference
in Delhi in 1997,

A person of literary bent of mind, Shrimati Dandavate
authored a book, namely “Widows, Abandoned and
Destitute Women in India".

Shrimati Pramila Dandavate passed away on 1
January, 2002 at New Delhi at the age of 73 after a brief
iliness.

Shri Bhagu Nandu Malvia was a member of First
Lok Sabha from 1952 to 1957 representing Shajapur—
Rajgarh Parliamentary Constituency of erstwhile Madhya
Bharat.

An agriculturist by profession, Shri Malvia was an
active social and political worker. Shri Malvia took
keen interest in the welfare of farmers and worked hard
for the uplift of weaker sections of the society. He also
served as District Organiser of Gandhi Harijan Sewa Dal,
Madhya Bharat and General Secretary of the Balai
Mahasabha.

Shri Bhagu Nandu Malvia passed away on 10 January,
2002 at Ujjain, Madhya Pradesh at the age of 81, after
a brnef iliness.

Shri Shiv Parsad Sahu was a member of Seventh and
Eight Lok Sabha from 1980 to 1989 representing Ranchi
Parliamentary Constituency of erstwhile Bihar State (now
in Jharkhand).

An able parliamentarian, Shri Sahu was a member of
the Committee on Absence of Members from the Sittings
of the House during 1984. He also served as Chairman
of Lohardaga Municipality.

An agricultunst and businessman by profession, Shri
Sahu was an active social and political worker. He worked
relentiessly for the uplift of Scheduled Caste/Scheduled
Tribes and other weaker and vulnerable sections of the
society.
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A trade unionist, Shri Sahu was associated with
various employees unions in the State in different
capacities.

A keen sportsman, Shri Sahu was President of Chhota
Nagpur Sports Council and Member of Ranchi District
Sports Committee.

Shri Shiv Parsad Sahu passed away on 23 January,
2002 at Ranchi, Jharkhand at the age of 68, after a brief
illness.

We deeply mourn the loss of these friends and | am
sure the House would join me in conveying our
condolences to the bereaved families.

The House may now stand in silence for a short
while, as a mark of respect to the memory of the departed
souls.

13.37 hrs.

The Members then stood in silence
for a short while.

13.38 hrs.
PAPERS LAID ON THE TABLE
(English]
MR. SPEAKER : Shri Santosh Gangwar.
(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (Raiganj) : Sir,
there is a decisive mandate against the entire Government.
Why is he laying the Ordinance so far as POTO is
concerned?. . .(Interruptions)

[Translation]

THE MINISTER OF STATE IN THE MINISTRY OF
PETROLEUM AND NATURAL GAS AND MINISTER OF
STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI SANTOSH KUMAR GANGWAR) : | beg to lay on
the Table a copy each of the following Ordinances (Hindi

and English versions) under article 123 (2)(a) of the
Constitution :-

(1) The Institutes of Technology (Amendment)
Second Ordinance, 2001 (No. 10 of 2001),
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)

(©)
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promulgated by the President on the 30th
December, 2001.

[Placed in Library, See No. LT. 4894/2002)

The Passports (Amendment) Second Ordinance,
2001 (No. 11 of 2001), promuigated by the
President on the 30th December, 2001.

[Placed in Library, See No. LT. 4895/2002]

The Prevention of Terrorism (Second) Ordinance,
2001 (No. 12 of 2001), promulgated by the
President on the 30th December, 2001, together
with a corrigendum thereto (in Hindi version
only).

[Placed in Library, See No. LT. 4896/2002]

(4) The Central Excise Tariff (Amendment) Ordinance,
2002 (No. 1 of 2002), promuigated by the
President on the 10th January, 2002.

{Placed in Library, See No. LT 4897/2002)
[{English]

MR. SPEAKER : The House stands adjourned to meet
tomorrow, the 26 February, 2002 at 11.00 a.m.

13.39 hrs.

The Lok Sabha then adjourned till Eleven of
the Clock on Tuesday, February 26, 2002/
Phalguna 7, 1923 (Saka).
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